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OFFICE OF MUNICIPAL CORPORATION, MANDI, HIMACHAL PRADESH
NOTIFICATION

Dated, the 15th October, 2024

No. UD-MC-MND-2024-7173.—The following amendment in the Municipal Corporation
Mandi (Facilities to Mayor, Deputy Mayor and Councillors) Bye-Laws, 2022 made by the
Municipal Corporation, Mandi in exercise of the powers conferred by sub-clause (6) of clause (1)
of Section 395, read with Section 35 and sub-section (3) of Section 36 of the Himachal Pradesh
Municipal Corporation Act, 1994 (Act No. 12 of 1994) are hereby published for general
information as required under Section 397 of the said Act and shall come into force within the area
of Municipal Corporation Mandi from the date of publication of this notification in the Rajpatra
(extra ordinary) Himachal Pradesh, namely:—

1. Short title—These Bye-laws may be called the Municipal Corporation Mandi
(Facilities to Mayor, Deputy Mayor and Councillors) (Amendment) Bye-Laws, 2024.

2. Amendment of Bye-laws 3.—In Bye-Laws for the figure “20000” and “15000” the
figure “24000 and “18000” shall respectively be substituted.

3. Amendment of Bye-Laws 9.—In Bye-Laws 9 for the figure “7000” the figure “8400”
shall be substituted.

Sd/-
Commissioner,
Municipal Corporation, Mandli.
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MEDICAL EDUCATION & RESEARCH DEPARTMENT

NOTIFICATION
Shimla-2, the 29th October, 2024

Comp. No.: 27354, File No. : HFW-B-B015/1/2021.—The Governor, Himachal Pradesh
is pleased to order the creation of the following sixteen (16) faculty posts in various departments
for Dr. Radhakrishnan Government Medical College, Hamirpur with immediate effect in the public
interest as per details given below:—

gL Name & Number of Faculty Post
No. Name of Department
Associate Professor Assistant Professor
1. | General Medicine 01 03
2. |Paediatrics 01 01
3. | General Surgery 01 03
4. | Orthopaedics 01 01
5. | Anaesthesia 01 01
6. |Radiology 01 01
TOTAL 06 10

The above newly created faculty posts shall be filled up on regular basis in accordance with
the provisions of the R&P Rules.

This issues with the prior concurrence of the Finance Department obtained vide its
U.0. No.56150403-Fin-F(B)-1-10/2019 dated 08-10-2024.

By order,
Sd/-
Secretary (Health).

OFFICE OF THE DISTRICT MAGISTRATE,
BILASPUR, DISTRICT BILASPUR

NOTIFICATION

Dated the 24th October, 2024

Endst. No.I/504491/2024.—Whereas, the Government of Himachal Pradesh,
vide Notification No. FDS-A(3)-7/2016-1, dated 9th May, 2023, has invoked the Himachal Pradesh
Hoarding and Profiteering Prevention Order, 1977. Therefore, in supersession of all
previous notifications issued in this behalf and in exercise of the powers vested in me under
Sub-clause(d) of clause3(1) of the Himachal Pradesh Hoarding and Profiteering Prevention Order,
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1977, 1, Abid Hussain Sadiq, 1.A.S, District Magistrate, Bilaspur, District Bilaspur, do hereby fix
the maximum margin of profit on the commodities listed in schedule-I appended to the order ibid,
which dealers in Bilaspur District can charge on wholesale and retail sale transactions, as under:—

Schedule-I
S1. Name of Commodity Maximum wholesale | Maximum retail sale
No. Margin margin
1. | Foodgrains(Wheat, Grams, Barley 2Y2% 5%:%
and Rice)including their products.
2. Gur, Shakkar & Khandsari 2% 512%
3. | Sugar 2Y2% 5%
4. | Pulses(All kinds) 2Y2% 5%
5. | Paper 2Y2% 5%2%
6. | Liquefied Petroleum Gas RSP-+additional cooliage fixed by the District
Magistrate, Bilaspur.
7. | Kerosene Oil As fixed by the District Magistrate, Bilaspur
from time to time.
8. | Diesel As fixed by the Oil Companies from time to
time.
9. | Coarse wool/common cloth 2% 5%
10. | Eggs 5% 7/2%
11. | Bread 7/2% 8%
OR
As per print rates
12. | Meat, Chicken and Fish As fixed by the District Magistrate, Bilaspur
from time to time
13. | Edible Oil/Vegetable Oil/H.V.Oil, 2Y2% 4%
except Loose Mustard Oil and those OR as per printed
sold in packets. price
14. | Cooked Food served in any| As fixed by the District Magistrate, Bilaspur
establishment excluding from time to time
Hotels/Restaurant registered with the
Tourism department.
15. | Milk, Curd and Cottage Cheese As fixed by the District Magistrate, Bilaspur
time to time
16. | Fruits and Vegetables:
1. Fruits 5%+(1% market fee | 24% (including freight
if applicable). charges, Loading,
unloading, wastages
and other incidental
charges).
2. Non-Perishable Vegetables: 5%+(1% market fee | 24% (including freight
[Onion, Potato, Garlic,Ginger, Taro | if applicable) charges, Loading,
Roots(Arbi) and Zimikand]. unloading,  wastages
and other incidental
charges)
3. All other perishable vegetables | 5%+(1% market fee | 39%(including
if applicable) freight charges,
Loading, unloading,
wastages and other
incidental charges).
17. | Bottled Beverages As per company’s printed price




TS0, fRATerel YS9, 05 awR, 2024 / 14 BIfcid, 1946 7567

Terms and Conditions:

I.

The element of expenditure, incurred/actually paid by a dealer to be taken into account
for computing the landed cost of the commodities listed above. i.e. (i) Purchase Price,
(i) Freight, (iii) Central/Local Taxes/GST, (iv) Loading, un-loading, Carriage, (V)
Market Fee, (vi) Interest on capital @ 1% for Wholesaler and Retailer on item No.1 to
5 above. (vii) Other incidental charges @ 1% for Wholesaler and Retailer on item
No. 1 to 5 above.(viii) 1% shortage may be allowed over and above the margin of
profit calculated as per instructions. No shortage will however be allowed in the case
of H.V.Oil sold in packs upto 5 kgs. In the case of Gur, Shakkar and Khandsari
shortage upto 2% may be allowed.

Note.—This condition will not be applicable on fruits and vegetables, as all incidental

charges have already been included in their retail margin of profit.

The dealer engaged in Wholesale as well as in retail sale business shall charge only
one margin of profit on the transaction i.e. wholesale margin on wholesale transaction
and retail sale margin on retail sale transaction. The wholesale margin shall be allowed
at one stage only at one particular station.

Wholesale transaction would mean a single transaction of not less than the following:

(1) Foodgrains, Gur, Shakkar, Khandsari,

Sugar, Pulses, Salt = One Quintal
(2) Bread = Ten Number
(3) Paper = One Ream
(4) Eggs = One Hundred
(5) Fruits and Vegetables =20 Kgs.
(6) Meat, Chicken, Fish, Curd and Cottae Cheese =10Kgs.
(7) Bottled Beverages =24 Nos.

4. The below terms and conditions will be applicable for vegetables & fruits:-

@.1)

4.2)

4.3)

“44)

No Wholesaler or retailer shall charge more than the margin of profit as fixed above.

Every Commission Agent/Wholesaler in Vegetable Market shall issue Form R to
every farmer/grower at the time of purchase of fruits and vegetable form them and
retain its one copy with him/her.

Every Commission Agent/Wholesaler in Vegetable Market shall issue From Q to
every retailers showing rates of each fruit and vegetable sold to the retailers. On this
Form /Cash memo, he or she shall display rate of the fruits/vegetables as per Form R
and Charge his/her margin of profit/ commission as shown at column 3 above,
which shall be shown separately on Form Q and he/she shall retains its one copy
with him/her.

The Dealer engaged in wholesale as well as in retail sale business shall charge only
one margin of profit on the transaction i.e. wholesale margin on wholesale
transaction and retail sale margin on retail sale transaction. The wholesale margin
shall be allowed at one stage only at one particular station.
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(4.5)  Every Retailers shall display price list of the fruits and vegetables available with
him/her in business premises in such a way that it may easily be seen by every
customer.

(4.6) Wholesale transaction would mean a single transaction of not less than the following:
Fruits and Vegetables = 20 Kg.

(4.7) All Sub Divisional Magistrates, all Deputy Superintendent of Police and all Inspectors
Food Civil Supplies and Consumers Affairs, in Distt. Bilaspur shall ensure
compliance of this notification in letter and spirit.

(4.8) The Secretary, APMC Bilaspur shall ensure issuance of Form-R and From-Q by the
Commission Agent in Vegetable markets in the district.

This notification shall come into force from the date of its publication in official Gazette.
By order

Sd/-

(ABID HUSSAIN SADIQ, 1.AS.),
District Magistrate, Bilaspur,
District Bilaspur ( H.P.).
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S AEIH W UTG Bt © | IR SURIGT F STded UF ¥ AU YF s onfded Jord B o fafer
13—01—2018 <IMs © T ISdl P SRUEY o9 I I v=mgg e, dgdiad R &
WG H ol 81 BRI ADI | A 31 Tol B BT IR BT 2|

3 e SREART WS g U5 uSiad o U9 qg UolieRvl, el fh=R @
HEIFGR QA gY | UTRT <1 39 Y B S [ &I UM y=mad AUl & Afelg § USiiror
D MY UIRT PR A Ugel AW SiFal g T4l Badg Afdadl § IoR /GRSl U &R+ 2g
SYAER BT YHTIH ThaT ST MaTH © | ITd: 59 SIA8R & HRIH 3 3 9T 9 o feddg
FfdTal o Gred fear orar & 6 afe f&0 @ i Swea withr & g3 @ o= fafy g
YRId 1T, eI (AR @ S1field § Tof $R" 9R ®Ig SoR d UaRISl &1 Al a8 39 SIAER
P YR B B ARG A TH A8 & HIaR ATAd IT dablelad 8HRI 3TaTad H BN 3TN
AT SR /TR fohll ff & faad & Uer &) Aot B | e @ 89 @ 918 sl o UaR
BT SR/ TARTST - Bifdel THR—IT BT |

M feTdh 20—09—2024 BT TR SRR T HIEY IIgTold I o1 fhar T |

BIEN BEATERT / —
PRIBRI USR],
frar Rerd waR, e fa=iR (fRovo) |
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9 T HRIGRI USItHRI, R Rerd TR, Rtenm =R (fRovo)

TRR JHEAT © 10 /2024

ST e < G W9 @), T 2, S0 dhednd, dedid FER, fter R (fRodo)
- g |

MY SI-dT 9 99 fedeg afad gt |

TR R GRT 13(3) ST Td G USIHROT ARATIH IRIY STH GIhR |

U8 TR ST el <4l 9T 999 @), M W0, S0 Hedid, dedid HerR, [
f=iR (fRo"o) & RoTam USiigd &1 Ud Jg USHaRol (J&d fafdhedr ifdr), e =ik &
A W T g8 o | W SWRIGd q Sded uF § W @I o fafdr 03—07—1973 T © 9
ISHAT & HRUEIT 5T fAfY U darad Hed & AN H Tl A8l BRI D | ST 379 ol
FRA BT IR B B

3d: Harlde SREAN UIAT 9 U3 USiihe O Ud Jg UoiieRul, el fh=iR Bl
HFOR XGd gU TR <1 W &1 5 Y &1 U™ 4= dedid & 0ol # USRI &
3SR UIRT &R ¥ Ugel 3 Sl 9 941 fRdasg afddal 9 SR/ UaRTSl UTa &R 8 38R
BT YHEE fHAT ST Maegd 8| O 59 SYAeR & AT M HdT 9 IR feddg
el oI had fear Srar & 6 afe e @1 @ Iwigd withn &1 5= foafy 3™ d=rd
Heiid, dedid R & 3ificid § gof &Y 9N Bl SoR d TdRIol 8 df 98 9 SIdeR &
JHIRIT B9 @1 dRIG ¥ Th AE & fidX INTeId AT dblelad S9N ITaTeld H B 37T
AT SR /TR fohll ff & faad & Uer &) Aot 2 | e @ 89 @ 918 sl o UaR
BT SR/ TARTST = BIfdel THR—IT BT |

M1 fedi 20—09—2024 BT BN BEIER T AN 3STold & SN fhar T |

BIEN BEITEINRT / —
BRIBRT TUSTRIBNI,
frar Rerd wamR, e fa=iR (fRovo) |

9 IETAd PRGN vsiter, R Rerd weaR, e fF=ik (fRovo)

TER GHEAT : 21 /2024

ST T[Td QAT gl 7 ORA 98Iy, d WRN, S0 deid, dedid FarR, ar ek

(fRowo) | g |

MY S=dT 9 9o fedeg aafdd g |

TR R GRT 13(3) ST Td G USIHROT AATIH aRIY STH bR |
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UE SR A Jertd <dl geil o1 YR §8IgR, a WA, $l0 Hedrd, dedile FER,
e =ik (fBovo) | el Usiige S T Jg UsiiarvT (f fRifden ifder), e fe=iR
@ HAEIH W UK 8% o | UTRRT SWRiGd T Aded UF H U A Wb g g bl o (il
25—06—1987 d 01—02—1985 G2 & d ISHAl & HRUEY o+ fAf UM Gad & &
AW H ol 81 BRI ADI | A 31 Tol B BT IR BT 2|

A HAldd REAT Wi 9 93 Uoige o[ Ud JQg Uoliarvl, Rfar fe=iR @
HW—\’?@?[@:QIgﬁéﬂTEﬁaﬁEﬁWﬁ'@Eﬁwwiﬁmﬁq\ﬂ“lfb%”l?)%ﬂd?l
qIRT B W TS W T 9 9 Redag aAfdddl I SR/ TaRTS U A %g SYTER T
UGBTI fhaT SIHT MaId B | 31T 59 SIAeR & HEIH | fF o dT g AR fadeg
B grud fear Sirar g b afe B @1 9§ IuRiad uiieiar & dei &1 o Al g™ g=md
hHeiid, dedid R & 3ifficig & o &Y 9N Pls SoR d Td¥lol 8 dl 98 9 SIdeR &
JHIRT 8F & IRIG § Uh 718 & YR MATAd AT dhlaid SHRI ITaTad H IR TN
AT BoR / TaRTST fvdl At & feas & U1 &) 9ahar 21 e @ 89 @ 91 fodl ff UaR

DI IR /TARIST PIfdel THRIT BT |

M feTd 15—10—2024 BT BN SRR T HIER IIeTold I oI fhar T |

AR | BEATENRT / —
PRIBRI USR],
frar Rerd waR, e fa=ik (fRovo) |

CHANGE OF NAME

I, Chanchla Devi w/o Sh. Yog Raj Sharma, r/o Village Kotla, P.O. Jalari, Teh. Nadaun,
Distt. Hamirpur (H.P.) declare that I have changed my name from Arti Sharma to Chanchla Devi
for all purposes in future. Please note.

CHANCHLA DEVI

w/o Sh. Yog Raj Sharma,

r/o Village Kotla, P.O. Jalari,

Teh. Nadaun, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Lalit Kumar s/o Sh. Hari Chand, r/o Village Dharam Pur, P.O. Thana, Teh. Baddi, Distt.
Solan (H.P.) have changed my minor son's name from Anirudh to Ankit Sharma.

LALIT KUMAR

s/o Sh. Hari Chand,

r/o Village Dharam Pur, P.O. Thana,
Teh. Baddi, Distt. Solan (H.P.).
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CHANGE OF NAME

I, No. 110404W, Ex-CHELP Yashpal Singh s/o Late Sh. Sher Singh, r/o Village & P.O.
Tiara, Distt. Kangra (H.P.) declare that my son name in my Navy service record wrongly entered as
Aditya Vardhan Singh, whereas his correct name is Aadityavardhan Singh Mankotia.

YASHPAL SINGH

s/o Late Sh. Sher Singh,
r/o Village & P.O. Tiara,
Distt. Kangra (H.P.).

CHANGE OF NAME

I, No. 110404W, Ex-CHELP Yashpal Singh s/o Late Sh. Sher Singh, r/o Village & P.O.
Tiara, Distt. Kangra (H.P.) declare that my daughter name in my Navy service record wrongly
entered as Aanandita, whereas her correct name is Aanandita Singh.

YASHPAL SINGH

s/o Late Sh. Sher Singh,
r/o Village & P.O. Tiara,
Distt. Kangra (H.P.) .

CHANGE OF NAME

I, Neeta w/o Kamlesh Kumar, r/o Village Bhoodpur, P.O. Shambhuwala, Tehsil Nahan,
Distt. Sirmaur (H.P.) declare that my correct name is Neeta instead of Anita Devi which needs to be
corrected in my documents. All concerned please may note.

NEETA

w/o Kamlesh Kumar,

r/o Village Bhoodpur, P.O. Shambhuwala,
Tehsil Nahan, Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Tara Devi w/o Sh. Karam Chand, r/o Village Tipra, P.O. Masool Khana, Teh. Kasauli,
Distt. Solan (H.P.) have changed my name from Tara Devi to Roshni Devi.

TARA DEVI

w/o Sh. Karam Chand,

r/0 Village Tipra, P.O. Masool Khana,
Teh. Kasauli, Distt. Solan (H.P.).
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CHANGE OF NAME

I, Sanjna Kumari w/o Sh. Rajesh Kumar, r/o Village Bagh, P.O. Kohla, Teh. Nadaun, Distt.
Hamirpur (H.P.) declare that I have changed my name from Sanjeevna Devi to Sanjna Kumari for
all purposes in future. Please note.

SANJNA KUMARI

w/o Sh. Rajesh Kumar,

r/o Village Bagh, P.O. Kohla,

Teh. Nadaun, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Rishika w/o Sh. Gaurav Sondhi, /o Ward No. 3, H. No. 39, Nadaun, P.O. & Teh.
Nadaun, Distt. Hamirpur (H.P.) declare that I have changed my name from Padmavati to Rishika
for all purposes in future. Please note.

RISHIKA

w/o Sh. Gaurav Sondhi,

/o Ward No. 3, H. No. 39, Nadaun,

P.O. & Teh. Nadaun, Distt. Hamirpur (H.P.).

I, a0 doI o Ay, 2rerdt uael, REa—5 g1 giad doIm Ui
goIagi-dh EXTENG U, deRAEC http://rajpatrahimachal.nic.in TR IUY&l & TaH Acgd FAMUT fdar <1 AT 2|
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